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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 

 

IN O.A. 298 OF 2023 

 

 

IN THE MATTER OF: 

 

Dr. Raja Singh 

………………………………………….Applicant 

Vs. 

Union of India, Through the Secretary, Ministry of Environment, 

Forests and Climate Change and Ors.  

………………………………………. Respondents 

Rejoinder by Dr Raja Singh praying for directions on the 

matter of stopping the use of asbestos roofs for schools as a 

measure of public health, safety and environmental health 

under the Precautionary principle as in Section 20 of the 

National Green Tribunal Act 2010 read along with the 

Environment Protection Act 1986 and the Air (Prevention and 

Control of Pollution) Act, 1981 at the pan India level.  

 

The humble applicant Most Respectfully Showeth: 

1. That the applicant had filed an application praying for the 

directions of the Hon’ble Tribunal on the matter of stopping 

the use of asbestos roofs at the pan India level as a measure 

of public health, safety, and environmental health.  

2. The Hon’ble Tribunal had issued notice to the respondents, 

namely Ministry of Environment. Forests and Climate 

Change, Ministry of Housing and Urban Affairs and Ministry 

of Education.  

3. The humble applicant wants to bring to the notice of the 

Hon’ble Tribunal that the reply had not been filed by the 

Respondent No. 1 (Ministry of Environment, Forests and 

Climate Change), but the applicant has derived a copy of the 3
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reply from the officer in charge in the ministry through a 

Right to Information Act 2005 application. The RTI response 

along with the reply of Respondent No. 1 is attached as 

Annexure A. 

4. In the reply para 7, the Respondent, Ministry of Environment, 

Forests and Climate change has stated that asbestos ‘can 

enter the air, water and soil from weathering, renovation, 

or demolition of manufactured asbestos products.’ The 

Ministry in its reply has further stated in para 7 that ‘People 

are likely to be exposed to asbestos through inhalation of 

airborne fibres.’  

5. In the above regard, it is pertinent to bring to the notice of the 

Tribunal the order of the Kerala State Human Rights 

Commission (HRMP No. 126/2007) which stated that: 

‘It is a known fact that many of the school 

buildings in the State have asbestos roofing 

and young children attend classes sitting 

under the asbestos roof. There cannot be any 

denial of the fact that schools’ children 

during physical training classes or during 

the evening hours play games and during 

these periods they will be using balls 

including cricket balls which sometimes fall 

on the asbestos roof and cause damage 

which in turn results release of small 

asbestos fibers which are airborne and 

inhaled. There are also several other factors 

which cause damage to the asbestos roofs on 

account of which severe and serious health 

hazards are caused...’  
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6. The above order of the Kerala State Human Rights 

Commission has also been upheld in the order of the Hon’ble 

Kerala High Court in WPC 22457/2019 dated 3rd September 

2019.  

7. Further, in the reply by Respondent No.2, the reliance has 

been made on the very recent DSR of 2021. In this too, there 

is a mention of inorganic fibre reinforced cement corrugated 

sheets, though asbestos has not been directly mentioned, but 

it may be foolhardy to believe that it may not have been used 

in the past or that existing buildings may be completely free 

of use of asbestos.  

8. Further, in the reply of the Ministry of Housing and Urban 

Affairs, care must be given to the fact the Ministry of the at 

the level of the beacon light for the whole country and 

guidance from it in the form of a policy in this regard is most 

appropriate, especially, when there are existing schools 

buildings, constructed by central and state agencies 

containing asbestos materials.  

9. In the reply provided by Respondent Number 3, ie the 

Ministry of Education., the state of Delhi is apparently 

focused. It must be most respectfully stated that he 

application is for pan-India level action for asbestos based 

roofings in schools and not restricted to one state or union 

territory.  

10. It is further pertinent to most respectfully bring to the notice 

of the Hon’ble Tribunal that the applicant had requested the 

states as well as central agencies for the reply on the schools 

containing asbestos roofs. It is pertinent to note that the 

applicant has been able to get data from Kendriya Vidyalaya 

Sangathan, which is an autonomous body under the Ministry 

of Education and the replies from the various regional centres 

5

105



show the existence of asbestos based roofing in many 

schools. The list is as stated in Table 1 below: 

Table 1 

S. 

No.  

Kendriya 

Vidyalaya 

Regional 

Office 

List of Schools having 

Asbestos Materials used.  

Source 

1 Dehradun 

Regional Office 

Kendriya Vidyalaya 

Kashipur having 9200 sq 

feet.  

Copy attached 

in Annexure 

B 

2 Jabalpur 

Regional Office 

1. Annupur  

2. Dhanpuri 

3. JBP 1 STC-S1 

4. JBP, GCF NO. II 

5. JBP TFRI 

6. JBP VF-S1 

7. Mandla 

8. Seoni 

9. Shahdol 

10. Umaria 

Copy attached 

in Annexure 

C 

3 Chandigarh 

Regional Office 

1. Adampur No. 1 

2. Chandigarh Sec 47 

3. Ferozepur Cantt 2 

4. Hussainpur No. 1 

5. Mullanpur 

6. Nabha Cantt.  

7. Pathankot No. 1 

Copy attached 

in Annexure 

D 

4 Bhubaneshwar 

Regional Office 

1. Balasore No. 1 

2. Berhampur 

3. Bolangir No. 1 

4. Jharsuguda 

Copy attached 

in Annexure 

E 

5 Ernakulam 

Regional Office 

1. Malappuram 

(Assembly Area) 

2. Pangode (Unused) 

Copy attached 

in Annexure 

F 

6 Jammu 

Regional Office 

1. Jammu No. 1 Copy attached 

in Annexure 

G 

7 Gandhinagar 

Regional Office 

1. Bhavnagar Para 

(Stand) 

2. Dharangandhara  

3. Himmat Nagar  

Copy attached 

in Annexure 

H 

8 Agra Cantt 

Regional Office  

1. Agra No. 1 AFS 

2. EBS Babugarh 

Cantt 

3. KNN Gaziabad  

4. OEF Hazratpur 

Copy attached 

in Annexure I 
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5. Mathura Cantt 

6. DL Meerut Cantt 

7. OF Muradnagar 

 

 

11. Further, the applicant also in seeking information from other 

states got a reply from some districts of some states which ae 

provided in Table 2 below: 

Table 2 

S. 

No.  

State District  Block No. of 

Schools 

with 

Asbestos 

List/Source 

Attached 

1 Odisha Gajapati  48 Annexure J 

 2 Odisha Kandhamal Udyagiri 43 

3 Odisha Kandhamal Balliguda 181 

 

12. With respect to the state of Kerala, the list of Schools of 

Asbestos roofs are given in Annexure K. 

13. Further, in Goa, asbestos sheet roofing is a material used for 

roofing in schools. The reply from Public Works Department 

of Goa is attached as Annexure L.  

14. The applicant has applied for information from other states 

and the information that is already supplied or is being 

supplied points to the presence of asbestos roofs in many 

schools in the country. It may be full of risk to neglect the 

presence of the asbestos roofs in the schools, especially when 

schools in other parts of the world have shown the harmful 

effects of the presence of asbestos in the schools’ buildings 

to the health of the students and the manifestation of the 

diseases many years after exposure during the breadwinning 

phase of students’ lives.  

15. The harmful effect of having asbestos roof in schools has not 

only undergone judicial scrutiny as mentioned above in paras 

5 and 6, but has also been scientifically scrutinized as in the 

scientific paper in Nature journal titled ‘The natural reduction 7
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Bhaskar Chhikara <bhaskar.chhikara@gmail.com>

O.A. No. 298 of 2023 titled Dr. Raja Singh Vs. Union of India & Ors. pending before
the Hon’ble National Green Tribunal, Principal Bench at New Delhi- regarding.
1 message

Bhaskar Chhikara <bhaskar.chhikara@gmail.com> Wed, Jun 7, 2023 at 1:18 PM
To: divyappande@gmail.com
Cc: Naresh Pal Gangwar <asnpg.mefcc@gov.in>, Ved Prakash Mishra <mishra.vp@gov.in>, "R. N. PANKAJ"
<rnpankaj.cpcb@nic.in>

Respected Sir,

Please find attached the scanned copy of the Affidavit to be filed on behalf of the Ministry
of Environment, Forest and Climate Change.

It is requested to kindly arrange for filing of the affidavit at the earliest before the Hon'ble
National Green Tribunal.

This Ministry may please be intimated about future developments in the matter.

This is for your kind information and further necessary action, please.

Regards
Bhaskar Chhakara
Associate (Legal)
Ministry of Environment, Forest & Climate Change
Government of India

| Confidentiality Note |

The contents of this message may be legally privileged and confidential, for the use of the intended recipient(s) only. It should
not be read, copied, and used by anyone other than the intended recipient. If you have received this message in error, please
immediately notify the above coordinates, preserve its confidentiality and delete it from your system. Thank you.

Affidavit 298 of 2023.pdf
6354K

943328/2023/CP
File No. Q-18011/13/2023-CPA (Computer No. 210732)

Generated from eOffice by MUKESH BALODHI, SciD(MB)-CP, SCIENTIST D, MOEFCC on 25/09/2023 01:04 PM

124 19

119



20

Annexure B120



21

Annexure C121



22

122



23

Annexure D123



24

Annexure E124



25

Annexure F125



26

126



27

Annexure G127



28

Annexure H
128



29

Annexure I129



30

Annexure J130



31

131



32

132



33

133



Sl.No UDISE Code Name of the School Name of the Block No of Asbestos rooms
1 21200105501 Govt. Upper Primary School  Katalakaitha GOSANI (212001) 1
2 21200108001 Govt. High School Labanyagada GOSANI (212001) 1
3 21200111402 Govt. Upper Primary School Golagam GOSANI (212001) 2
4 21200200602 GOVERNMENT PRIMARY SCHOOL LUARA GUMMA (212002) 1
5 21200203501 GOVERNMENT HIGH SCHOOL ANGADA GUMMA (212002) 1
6 21200203703 GOVERNMENT SSD HIGH SCHOOL BHUBANI GUMMA (212002) 1
7 21200207101 GOVERNMENT PRIMARY SCHOOL TANDRANGA GUMMA (212002) 1
8 21200209501 GOVERNMENT UPPER PRIMARY SCHOOL GIRA GUMMA (212002) 2
9 21200212601 GOVERNMENT PRIMARY SCHOOL ARANDA GUMMA (212002) 1

10 21200214503 DANGOSING RESIDENTIAL SEVASHRAM GUMMA (212002) 1
11 21200218201 GOVERNMENT PRIMARY SCHOOL ARANGUL GUMMA (212002) 3
12 21200219502 GOVERNMENT HIGH SCHOOL TUMULA GUMMA (212002) 2
13 21200300302 GOVT. PRIMARY SCHOOL. GANDHINAGAR KASHINAGAR (212003) 2
14 21200306501 GOVT.  PRIMARY SCHOOL,  BADA KHINGA KASHINAGAR (212003) 1
15 21200400101 GOVT.PRIMARY SCHOOL ADAPANKA MOHANA (212004) 1
16 21200402801 GOVT. HIGH SCHOOL  BADASINDHABA MOHANA (212004) 1
17 21200407202 GOVT. UPPER PRIMARY SCHOOL CHANDIPUT MOHANA (212004) 1
18 21200409801 GOVT. PRIMARY SCHOOL KESARIGUDA MOHANA (212004) 1
19 21200414801 GOVT. PRIMARY SCHOOL DARUPANI MOHANA (212004) 2
20 21200415901 GOVT.UPPER PRIMARY SCHOOL ANDHARIGUDA MOHANA (212004) 1
21 21200419501 GOVT  PRIMARY SCHOOL TANGILIPADAR MOHANA (212004) 2
22 21200422901 GOVT. UPPER PRIMARY SCHOOL RUMESH MOHANA (212004) 1
23 21200423601 GOVERNMENT HIGH SCHOOL JEERANGA MOHANA (212004) 1
24 21200427301 GOVT. PRIMARY SCHOOL RAJAMA MOHANA (212004) 2
25 21200432001 GOVT UPPER PRIMARY SCHOOL  KAMALAPUR MOHANA (212004) 2
26 21200440951 G.M. UCHA BIDYAPITHA, PANIGANDA MOHANA (212004) 2
27 21200505101 Govt. Higher Secondary School Doghoria TRW Dept. NUAGADA (212005) 7
28 21200507201 Govt. High School Kirama NUAGADA (212005) 1
29 21200508101 Govt. Primary School Kijanga NUAGADA (212005) 2
30 21200508801 Govt. Primary School Pellar NUAGADA (212005) 1
31 21200511601 GOVERNMENT PRIMARY SCHOOL Lothor NUAGADA (212005) 1
32 21200512101 Govt. Primary School Parimala Sevashram NUAGADA (212005) 1
33 21200514302 Govt.Upper Primary School N. Jhalarsingi NUAGADA (212005) 2
34 21200514501 Govt.Upper Primary School Puspanga NUAGADA (212005) 2
35 21200516001 Govt. High School Badapada NUAGADA (212005) 2
36 21200517601 Govt. Upper Primary School Titising NUAGADA (212005) 5
37 21200707402 GOVT. UPPER PRIMARY SCHOOL MAHENDRAGADA R.UDAYAGIRI (212007) 1
38 21200708901 GOVT. PRIMARY SCHOOL GOPALPUR R.UDAYAGIRI (212007) 1
39 21200711201 GOVT. PRIMARY SCHOOL SIMIRI R.UDAYAGIRI (212007) 1
40 21200711706 SARASWATI SISU MANDIR,RAMAGIRI R.UDAYAGIRI (212007) 1
41 21200712901 GOVT. UPPER PRIMARY SCHOOL RANDIVA R.UDAYAGIRI (212007) 3
42 21200713301 GOVT. PRIMARY SCHOOL ANUKUMPA R.UDAYAGIRI (212007) 1
43 21200720101 GOVT. HIGH SCHOOL TARABHANGA R.UDAYAGIRI (212007) 1
44 21200720502  GOVT. ASHRAMA SCHOOL R.BHALIASAHI UPS R.UDAYAGIRI (212007) 2
45 21200720801 GOVT. PRIMARY SCHOOL PHUKA R.UDAYAGIRI (212007) 1
46 21200801103 Varanasi Govt.. High School KASHINAGAR (212003) 6
47 21200900201 Govt. Upper Primary School KUMBHAR STREET GOSANI (212001) 1
48 21200900301 Govt. Mahendragiri Municipal High School GOSANI (212001) 1
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OA 298 of 2023 Before NGT Rejoinder Service

From Dr. Raja Singh <dr.rajasingh@proton.me>

BCC dheeraj.adv001@gmail.com, Gigicgeorge.adv42@yahoo.in, mbalodhi.cpcb@nic.in,
bhaskar.chhikara@gmail.com, divyappande@gmail.com, secy.sel@nic.in

Date Monday, December 11th, 2023 at 9:05 PM

Most Respectfully,

Please find the attached Rejoinder in the matter OA 298 of 2023 before Hon'ble NGT.

Yours faithfully,

Dr Raja Singh

5.94 MB 1 file attached

OA298-2023-NGT-RajaSingh-Asbestos.pdf
5.94 MB

Firefox https://mail.proton.me/u/3/sent/GE-KsE3SzsFw4YkVHoqiWVmD...

1 of 1 11-12-2023, 21:05
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